TO BE PUBLYSHED IN PART TI SECTIGN‘g(iiy OF THE GAZETTE OF
- INDIA,

GOVERNMENT OF INDI\
CENTRAL BOARD OF DI

New Delhi, the ok o Hce, 7y

NOTIFIC+TION ?
INCOME TaX,

No. /' 2/ (pne 261/4)>5 1 77):. Tn exebeise of the powers
conferred by sub-section (1} of Seotipn 122 of the Tncome-tax
act, 1961 (43 of 1961} and of all other powers enabling it

in that behalf and in partial modific tion of all previous
Notifieations in this regard the Centgal Board of Pirect
Taxes horeby directs that the Appellade Mssistant Conmissioner
of Income-tax Bf the Ranges specified lin Columm 2 of the
Schedule below shall perform their £ tions in respect

of the persons and incomes assessed to Tncome=-tax or
Super«tax in ti» Income-tax Circles, rde and Districts
specified in the corresponding entry ih Ccolumn 3 thereof-

SaNo. BRanges Incometax eircles/Wards ox Districts
1. 2, 3.
TT 'B' Range ‘ ' 1} District Iri(tgﬁ, (20}, (21Y%, (22%
New Delhi. & (23%, Ney Delhi, -

14} Distt, vII(1Y, (2}, (3}, (&)
and (5), New Delhi,
114} Special Cirples VIIT & VIII(addl.}
New Delhi, i
iv} Foreign Sec
v} Refund Circ
vi{ Dootorst Ci
vii} Distt, VvII
New Deolhi,
viii} Distt, ITX
A{addl-T} O
1:?‘ Distt. B"'I’
CII & c.1IT

ion, New Delhi,
e, New Delhi,

cle, New Delhi,
ard 3, A(1} & B,

ﬂ.rd.s l’ 1( 'ﬂddl L) } r -
& 0(#ddl,}, New Delhi
3'1(1’! CI, C'I(I}s
New Delhi,

9 or District or part
ication from one Range
the assessments made in
or part thereof and

is Notification before
he Income=tax of the
Ward of District or ,
date this Notificatiam
with by the appellate

Vhere an Incoms-tax Circles, War
thereof stands transferred by this Noti
to another Range, appeals arising out o
that Income-tax Cirecle, Ward or District
pending immediately before the date of t
the Appehlate Assistant Commissioner of
ranges from whom that Imcome-tax Circle,
‘part thereof is transfarrod.shall from t
takes effect be transferred to and dealt
Assistant Commissioner of the range to om the sald eircle,
Ward or Distrit or part thereof is transflerred.

This notification shall take effect from 2 )~/ -2y~

: Uhd r Seoretary
Central Boayrd of Direct Taxes.
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